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Import of e-waste in the country

174. DR. K.V.P. RAMACHANDRA RAO: Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state:

(a) whether it is a fact that electronic waste (e-waste) from other countries

is imported into the country;
{b) if so, the amount of such e-waste imported into the country; and
{c) the details of manner in which such e-waste is disposed?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATT JAYANTHI NATARAJAN): (a) to (c) As per the Hazardous
Wastes (Management, Handling and Transboundary Movement) Rules, 2008, import
of e-waste for disposal is not permitted. Under the Rules, import is permitted only
for recyeling or recovery or reuse with the permission of the Ministry of
Environment and Forests. The Ministry has also notified the E-Waste (Management
and Handling) Rules, 2011 for effective management of e-waste in the country, Under
the Rules, the producers are responsible for collection of e-waste generated from the
end of life of their products by setting up collection centers or take back systems
individually or collectively. E-waste recycling can be undertaken only in facilities
authorized and registered with State Pollution Control Boards/Pollution Control

Comumittees.
Environment performance index list

175. SHRI AJAY SANCHETI: Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

{a) whether the Planning Commission has drawn an environment

performance index list;
(b) if so, the details thereof, State-wise;

(c) whether some States have set up sewage (reatment capacity ranging

from O to 50 per cent;
{d) If so, the States which fall in these ranges; and

{e) the names of best performing States as per this index?
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THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATT JAYANTHI NATARAJAN): (a) and (b) The Planning
Commission has drawn as Environment Performance Index (EPI) to incentives States
for environmental performance through budgetary allocations. Five criteria viz. air
pollution, forests, water quality, waste management and climate change comprising
sixteen indicators were chosen, which when combined give a composite ranking of
the States. The Statewise ranks as per the index, for the year 2012 are given

Statement-1 (See below)

(c) and (d) Sewage Treatment Capacity is one of the items considered in the
index. As per this index, the list of States which have set up sewage treatment

capacity ranging from 0 to 50 percent is given in Statement - II (See below).

{e) As per this index, the top five performing States in the year 2012 are as

under:
Rank 1 - Andhra Pradesh
Rank 2 - Sikkim
Rank 3 - Himachal Pradesh
Rank 4 - Madhya Pradesh
Rank 5 - Maharashtra
Statement - I
Environmental Performance Score and Ranking (6/12/12)
S1. No. State/UTs Final EPI-2012
Score Rank
1 2 3 4
1. Andhra Pradesh 0.7696 1
% Arunachal Pradesh 04310 31
3. Assam 0.6426 14

4. Bihar 04494 30
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1 2 3 e
3 Chhattisgarh 0.6478 11
o. Delhi 04246 32
7. Goa 0.5991 17
8. Gujarat 0.6044 7
9. Haryana 04933 2
10. Himachal Pradesh 0.7414 3
11 Jammu and Kashmir (0.5483 22
12. Jharkhand (0.5491 il
13. Karnataka 0.6851 8
14. Kerala 06311 15
15. Madhya Pradesh 0.7334 4
16. Maharashtra 07167 3
17. Manipur 04811 28
18. Meghalaya 0.6524 10
19. Mizoram 0.6448 12
20. Nagaland 04960 26
21. Odisha 07118 6
22. Punjab (0.5460 23
23. Rajasthan 0.5905 18
24. Sikkim 0.7478 2
2. Tamil Nadu 0.6616 9
26. Tripura 0.5624 20
29 Uttar Pradesh (.5388 4
28. Uttarakhand 0.6142 16
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1 2 3 +
29. West Bengal (0.5330

30. Andman and Nicobar 0.3072

31. Chandigarh 0.6430 13
32, Dadar and Nagar Haveli 04684 29
33. Daman and Diu 0.3944 33
34. Lakshadweep (0.2925 35
35, Puducherry 0.5636 19

Staternent - IT

Percentage Sewage Treatment Capacity

Sl. No. State/UT Sewage Gen. (MLD) % Treatment Score-1
Capacity

1 2 3 4 5 6

1. Andhra Pradesh 1636 4243 04243
2 Arunachal Pradesh NA 0 0
& Assam 4238 0 0
4. Bihar 1278 1076 0.1076
8 Chhattisgarh 261 0 0
6. Delhi 3800 6132 06132
i Goa 215 84.51 (.8451
8. Gujarat 2376 3293 (03293
9. Haryana 541 5767 05767

10. Himachal Pradesh % 100 1
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1 2 3 4 3 6
11. Jammu and Kashmir 193.7 7.74 0.0774
12. Jharkhand 645.8 0 0
13. Karnataka 1888 12.24 0.1224
14. Kerala 7212 0 0
15. Madhya Pradesh 1430 13.01 (0.1301
16. Maharashtra 3883 72.89 0.7289
17. Manipur 267 0 0
18. Meghalaya 28 0 0
19. Mizoram 296 0 0
20. Nagaland 239 0 0
21. Odisha 6922 .66 0.0766
22, Punjab 1685 42.14 04214
23 Rajasthan 1510 3.58 (L0358
24. Sikkim 2334 8 0.08
25. Tamil Nadu 1348 24.81 (.2481
26. Tripura 244 0 0
2T Uttar Pradesh 3747 33.04 0.3304
28. Uttarakhand 1809 13.54 (11354
29. West Bengal 2762 20.56 (12056
30. Andman and Nicobar 129 0 0
31 Chandigarh 402 83.96 0.8396
32 Dadara and Nagar Haveli NA 0 0
33. Daman and Diu NA 0 0
34. Lakshadweep NA 0 0
A5 Puducherry 66 30.00 (0.3000




